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(b) if so, details thereof and the 
reasons therefor; and 

(c)  the steps taken by Governm ut 
in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI SHIVRAJ V. PATIL) : (a) to 
c) .  At the recent meeting of Indo­

French committee on Economic and 
Technical Cooperation heia in r t'!w 
Delhi on 1-4 October, 1982, th ques­
tion of. India's adverse balance of 
trade with France was taken ·1p. l he 
French side felt that our exports were 
likely to increase in view of the r ene­
wal o:f the Multi Fibre Arrangement 
and the efforts of the French authori­
ties to have a French Buyers' Mission 
organised in the near future. 

The talks have helped to 
understand each others concerns 
and problems and have crea­
ted an atmosphere of . goodwill 
.for improving trade and economic re­
lations between the two countries. As 
for improvements in trade prospect , 
it may be mentioned that France's ex­
ternal commercial relations are tovcr­
ned by EEC regulations but the French 
willingness to send a purchase Y1isslon 
and consider other measur,es will no 
doubt help to improve these. 
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1 5 1 .  SHRI MADHA VRAO SCIN­
DIA: Will the Minister of FINANCE 
be pl as d to state : 

( a) wheth r it is a fact tha th 
purc�ng power of the rupee hi'.t 
lr ady dipped yet another new low 

and touched 20 paise during July 
this y ar with 1960 as the base year·  
and 

(b) if so, whether a further devalu­
� Hon of th Rup i s under considera­
tion . 

THE MINISTER OF FINANCE (SHRI 
PRANAB UKHERJEE) : ( a) Th 
All-India Consum r Pric Index ror 
Indu trial Workers' ( 1960= 100 movf?d 
up from 470 in June 1982 to 478 in 
July 1 982. Correspondingly the do­
mestic purcha ing powe.r of the rupe 
measur d as a reciprocal of the Con-
·umer Frie Index came down from 
2 .28 paise in June' 1982 to 20.92 pai:3c 
in July 1982. 

b No, Si r. 

Production. of Jllte a.nd it pu.rclmse bY 
Jute Corporation of India 

4152. SHRI AMAR ROYPRADHAN ; 
Will the Minister of COMMERCE be 
pleased to state: 

( a )  the quantity of jute produced 
by the jute growers during the sea­
son; 

(b )  the quantity jute purchased by 
the Jute Corporation of India from the 
jute growers and what was the pur • 
chase price of jute ; 

(c)  the names of the jute mills 
which are still closed or locked out 
and the number of workers invol� in 
each mill and what steps have been 
t aken for the reopening . of these mills ;  

(d ) whether Government have re­
ceived any suggestion from the rep re­
sentatives o f  jute workers and trade 
Unions to solve the crisis between 1ute 
,-.•orker and the jute mills owners; and 

(e )  if so, the details thereof and the 
action taken so far by Government 
thereon?. 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMERCE 
( SHRI SHIVRAJ V. PATIL1 : ( a )  The 
combined jute and mesta rop durin� 
the year 1 982-83 Jute season is expec­
ted to be about 60/62 lakh bales. 

(b) During July to October 1 82 
(upto 25- 1 0-82 ) , JCI has purchased a 
otal quantity of 6.62 lakh bales inch:­

ding 1 .45 lakh bales under commercial 
operation. Prt>curement under pric 
support operation has been made n 
tatutory minimum price of Rs. 1 75 

per quintal ( ex-Assam) fixe<i by th 
Government of W-5 grade for 1 982-8 
j ute seaSIOn. 

( ) A statement is atta<:hed. 

(d )  and (e) . Some of the jute work· 
rs' unions have expressed concern 

over the continued lock-out in the J'Ut 

mills. Labour being a state subject it 
was ·not possible for the Central G�vt. 
to intervene directly in the matter. 




